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[®T. . RW/PAT/NH-327AD/Km 0.00- Km 10.672/LA/2020-21/3D]
g T, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 15th May, 2025

S.0. 2186(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, number S.0. 1162(E). Dated 12th March, 2025 Published in Gazette of India, Extraordinary, Part Il,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highways Act, 1956 (48 of
1956) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land
specified in the Schedule annexed to the said notification for Construction of Road, maintenance, management and
operation of National Highway No. 327AD.Saraigarh (starting from its junction with NH-327A)-Lalganj-Ganpatganj
[terminating at its junction with NH-131 new (NH-106)] in the stretch of land from Km. 0.000 to Km. 10.672 in the
district of Supaul, in the State of Bihar.

And whereas the substance of the said notification has been published in "The Times of India" and "Dainik
Jagran" Dated 26 March 2025; under sub section (3) of section 3A of the said Act:

And whereas Zero objection have been received and the same have been considered and disallowed by the
competent authority:

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, namely, the District Land
Acquisition Officer, Supaul, Bihar, in exercise of the powers conferred by sub-section (1) of section 3D of the said
Act, the Central Government hereby declares that the land specified in the said Schedule should be acquired for the
aforesaid purpose:

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this natification in the Official Gazette, the land specified in the said schedule shall vest
absolutely in the Central government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired with or without structure falling within the stretch of land from Km 0.000
to Km 10.672 of National Highway No. 327AD. Saraigarh (starting from its junction with NH-327A)-Lalganj-
Ganpatganj [terminating at its junction with NH-131 new (NH-106)] in the district of Supaul, in the State of Bihar.

|State: BIHAR ||District: SUPAUL |

SI. No. [|Survey/Plot Number|| Type of Land ||Nature of Land Areal Name of Land
(in Hectares)|| Owner/Interested
Person

Lt | 2 [ 3 [ 5 [ 6 |

|Ta|uk: Raghopur |

|Vi||age: Dharahara |

1 3280 Common (Bakast ||Residential 0.4556|[UMESH SAH PITA
malik ) SW0 HARKISHUN
SAH VO
RAJKUMARI DEVI
PATI CHANDAN
SAH VAKAST
MALIK

3280

|Vi||age: Devipur

2 2112 Private Residential 0.607|[SITARAM YADAV
VO BASUDEV
YADAYV VO MINA
DEVI VO
BAHADUR YADAV
VO INDU DEVI VO
ASHA DEVI

2112

3 2112 Private Agriculture 0.607|[SITARAM YADAV
VO BASUDEV
YADAYV VO MINA
DEVI VO
BAHADUR YADAV
VO INDU DEVI VO
ASHA DEVI

2112

|Ta|uk: Saraigarh Bhaptiyahi |

|Vi||age: Saraigarh |

4 8885 Government (Gair ||Residential 0.1718||Nasib Yadav Vo
majurua khas) Chhotaken yadav pita
santokhi Yadav Vo
Asrafi Yadav Vo
Banarsi Yadav Pita
Lalaji Yadav Vo
parmeswari devi pati
Sukhadev Yadav
8885

Totall| 1.8414|| |

[F. No. RW/PAT/NH-327AD/Km 0.00- Km 10.672/LA/2020-21/3D]
SHAIKH AMINKHAN, Director
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